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information is being collected and will be
laid on the Table of the House as soon as
it becomes available,

BROADCAST OF APPEALS FOR COMMUNAL
HARMONY

3205. SHRI G. S. REDDI : Will the
Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether keeping in view the pro-
ceedings of the National Integration Coun-
cil, it is proposed to increase the number
of broadcasts appealing for  communal
harmony in the country;

(b) how many programmes a week arc
broadcast regarding Communal Harmony at
present ?

THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI K. K.
SHAH) : (a) Over the years Stations of
All India Radio have been broadcasting
programmes on communal harmony and
projecting the composite traditions and
culture of the Indian people. Recently the
stations have augmented these efforts in the
light of measures suggested by the National
Integration Council.

(b) Therc is no fixed frequency for such
broadcasts. The number of items broad-
cast on the subject vary from week to
week and from station to station depend-

ing on the requircments of respective
areas,

12.19 Hgs,

CALLING ATTENTION TO MATTER

OF URGENT PUBLIC IMPORTANCE

REPORTED ASSASSINATION OF THE UNDER-
GROUND NAGA LEADER SHR1 KAITO SEMA
SHRI SAMAR GUHA (Contai) : I call
the attention of the Minister of External
Affairg tc the following matter of urgent
public impor}ance and request that he may
make a statement thereon :
“Reported assassination of the under-
ground Naga leader Shri Kaito Sema.”

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH) : Ac-
cording to the reports received in Delhi
on the night of the 3rd August, an un-
known assailant fired at Shri Kaito Sema
at 1830 hours that day in Kohima, Shri
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Kaito Sema was seriously injured. He
was removed to the Military  Hospital

where he was operated upon and given
blood transfusion. Despite all efforts to
save his life, he succumbed to his injuries
at about 5 p.m. on the 4th August. The
assailant has not yet been apprehended
but efforts to trace him are continuing.

It will be recalled that Shri Kaito Sema
was an important leader of the Under-
ground Nagas. However, due to certain
differences, he severed his connection with
the extremist pro-Phizo group.

We are awaiting a fuller report from
the Nagaland Government. The Govern-
ment of India condemn this dastardly act
of murder and deplore attempts by some
sections of the Underground Nagas to inti-
midate by violence those who have the
courage to disagree with them. We hope
that this incident will be condemned by
the vast majority of peace-loving Nagas.
Government are determined to prevent all
violations of the Agreement on Suspension
of Operations, to enforce law and order
firmly and to punish all offenders. Neces-
sary steps have been taken to further tighten
security measures in Kohima and elsewbere
in Nagaland,

SHRI SAMAR GUHA : While ecxpres-
sing deep sorrow for a promising Naga
leader for the untimely end of his life and
also expressing deep sympathy and condo-
lence for the bereaved family of Mr. Kaito
and his associates and also the people who
belong to his community and in condemn-
ing the savage and brutal act of assassina-
tion, I want to submit that in view of the
fact that the underground General, Mr.
Kaito Sema, who played a very vital role
in the underground movement had been
in Pakistan, had been the Defence Minis-
ter of the underground government and
broke away from the underground move-
ment on two basic principles, firstly, when
he said that the problem of the Nagas
should be settled on the basis of peaceful
negotiation and secondly there should be
no collaboration with China, and with that
end in view he wanted to frustrate the
Maoist plan of having an independent
communist Mao State in the eastern region
of India along with the Burmese living
there, —in view of these—I want to know
whether the Government will assure his
successor Haiko—they call him Lt.-Generat
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Haiko—that the Government of India still
stand by the two objectives for which Gen.
Kaito stood and assure them that, firstly,
the Government will institute an enquiry
committee with the help of the CBI so
ag to ascertain the cause of the assassina-
tion and the person involved in the assassi-
nation as also to mobilise public opinion
against such a sort of terrorism, and
secandly, whether the Government will co-
operate with the proposed Naga People’s
Conferencce that is going to be sponsored
by the Church leaders where the people of
all sections including the representatives of
the Nagaland Government are going to
participate, and whether the Government
also propose to send a team of Members
of Parliament—

MR. SPEAKER : That will do,

SHRI SAMAR GUHA : Only one more
sentence, Sir—whether the  Government
will send a tcam of Members of Parlia-
ment at thc time of that conference so
thay the team of Members of Parliament
can have exchange of views with all sec-
tions of the Naga leaders and have a fresh
reappraisal of the problem so as to evolve
a national policy for the Nagaland State
on behalf of the Government of India.

MR. SPEAKER : He need answer only
about Kaito’s murder, and not on the
whole Naga policy. Though it is only
about Kaito’s murder, he has mentioned
so many other things. You may answer
only that portion and confine yourself to
that portion, about Kaito’s murder. So
many questions were asked by him.

SHRI SURENDRA PAL SINGH: As
already stated by the hon. Member himself,
it is true that Kaito Sema did hold an
important position under the underground
set-up at one time but he did sever his
connection from the extremist group on the
question of their association with China
or taking Chinese help. It is also true
that he had made an open declaration that
he wanted the whole problem to be settled
peacefully, and to the extent that he was
for peaceful settlement we welcomed his
views, and the Goyernment of India has
always made it known to the world at
large that we are for peaceful settlement
and we do not want any hostilities to start
in Nagaland,

SHRI SAMAR GUHA : My question
whether a team of Mps will be sent to that
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conference, wherc all sections of the Naga
people are to be represented, for an infor-
mal exchange of views has not been ans-
wered. That is an important question,

MR. SPEAKER : I agree it is import-
ant, but it does not arise out of this. Mr.
Patodia.
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SHRI D. N. PATODIA (Jalore): This is
not the first time that political murders
have been committed in that area. With-
in the last 10 years, murders of 3 import-
ant political persons have been committed.
The first was Mr. T. Sakhrie, Member of
the Naga National Council. The second
was Dr. Ao, President of the Naga People’s
Convention. Now the time came for Mr.
Kaito. In respect of all the three, the
hands of Mr. Phizo, who is determined
to eliminate all such forces in Nagaland
who appear to oppose him, were there.
Here again, as soon as Mr. Kaito advocat-
ing policies in favour of merger  with
India and against China, Phizo took care
to see that he was eliminated. In spite of
the fact that Phizo is determined to elimi-
nate all such forces, the Government of
India and the Nagaland Government have
failed miserably to control the activities of
Phizo as well as his family members. I
hope the Government of India is aware
that the family members of Phizo, who
are residing openly in Kohima, are openly
provoking the people there and supporting
Chinese contacts. It is known to every-
body. May I know whether the Govern-
ment of India is prepared to curb the
activities of Phizo and his family members
and whether any effective steps have been
taken to create safeguards against such
murders in future ? You cannot isolate
this murder from the other picture. In
this context, Mr. B. K. Nehru had sub-
mitted that the border security forces could
not effectively seal the borders. He made
a request to the Government that the army
should be posted on this border for sealing
it effectively.

MR. SPEAKER : That is a  separate
question which has no bearing on this, The
Minister may Tteply to the earlier part
relating to Mr. Kaito’s murder,

SHRI SURENDRA PAL SINGH : The
whole incident is very regrettable and we
are very sorry that the murder has taken
place. Without in any way minimising the
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importance of this incident, I would sub-
mit that such stray incidents of murder do
take place even in the best organised
It is the responsibility of the
State Government to see that adequate pro-
tection is given to all its citizens, irrespec-
tive of their political affiliations or ideo-
In this respect, we had no prior
knowledge that there was danger to Mr.
He had not asked for pro-
tection from the State Government. Normal
protection is given to every citizen of Naga-

societies,

logies.

Kaito’s life.

land.

MR. SPEAKER : He
Yamily members of Phizo.

asked

SHRI SURENDRA PAL SINGH : Whe-
ther he is a member of Phizo's family or
somebody else, anybody who indulges in
any anti-national activity will be taken care

of.
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SHRI HEM BARUA (Mangaldai) :
While paying a tribute of respect to Mr.
Kaito Sema, who died a martyr's death
because of his opposition to the collusion
of the pro-Phizo group in Nagaland with
China, may I submit that the assassination

of Mr. Kaito Sema has revealed the fact
thay the pro-Phizo Group of extremists,
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who are in collusion with China, have
made a deep dent into Naga affairs, be-
cause he was killed in the heart of

Kohima. So, (a) may I know what firm
steps government are going to take to
crush the recalcitrant elements among the
Naga hostiles ? (b) Is it not a fact that
some members of the United Naga Party
under Mr. Kevichusa are propagating in
justification of the Naga hostiles’ collusion
with China ? (c¢) Is it not a fact that the
arrest of General Zheto by General Kaito
was g sufficient warning that  General
Kaito'’s life was not safe and, if it was not
safe, what steps the government took,
whether the State Government or the
Ceatral Government, to give security to the
life of this martyr ?

SHRI SURENDRA PAL SINGH:
Taking the last question first, I do not
really know how the State Government, or
any other government, could take  any
action to protect him when they were not
informed that such a danger did exist.
Then, what is the other question ?

MR, SPEAKER : Are the Government
takimg strong action against pro-Chinese
elements who are doing this ?

SHRI SURENDRA PAL SINGH: I do
not really understand what the hon. Mem-
ber means by saying that the underground
Nagas have made a dent into Nagaland
affairs. As far as we are concerned, our
security forces and the Nagaland govern-
ment are taking suitable steps to curb the
activities of the undcrground Nagas and,
as has been stated before, we have suc-
ceeded to a very great extent in curbing
those activities. It is not correct to say
that they have got an upper hand and that
they have made a dent and so on. Their
activities are known to the Government of
India and the Nagaland Government and
suitable steps and actions are being taken
by them to curb these activities and we
are succeeding.

SHRI HEM BARUA : Sir, he has repli-
ed to parts (a) and (c) of my question.
What about part (b) ? I said that it is a
new developmen; that some members of
the United Naga Party under Mr. Kevi-
chusa are justifying Naga hostile collusion
with China and they arc going about pro-
pagating this theory. What steps have the
Government taken against them ?
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SHRI SURENDRA PAL SINGH :
There are a number of people in Naga-
land who are sympathising with  these
people who are going to take Chinese help.
It is quite possible that they may be car-
rying on propaganda of this nature...(In-
terruption).

MR. SPEAKER : What steps is
Government taking ?

SHRI SURENDRA PAL SINGH: We
have condemned this move on their part.
Not only the Government of India but
also the local Naga leaders and even the
Church leaders have taken a very active

the

part in that. They are calling this con-
ference for this very purpose... (Infer-
ruption).

SHRI HEM BARUA : My point is not
this. Mere condemnation will not do.
My point is whether this Government has
done anv counter-propaganda.

12.36 Hrs.

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS

THIRTY-FOURTH REPORT

SHRI KHADILKAR (Khed) : Sir I beg
to present the Thirty-fourth Report of the
Committce on Private Members' Bills and

Resolutions.

REPORT OF
JOINT COMMITTEE ON SALARY,
ALLOWANCES AND OTHER AMENI-
TIES TO MEMBERS OF PARLIAMENT

it fayfar farmr (Svardr) : sreme
wERT, § @AY ATl F FA, Wi
#1 w3z o F3av g |

SHRI S. M. BANERJEE (Kanpur) : Sir,
I have to say something on this.

MR. SPEAKER : Why say something ?
He is only submitting a report; he is not
increasing the salaries now.

SHRI S. M. BANERJEE : Kindly bear
me.

SHRI INDRAJIT GUPTA (Alipore) :
Allow a discussion.

MR. SPEAKER : He has put in one
word what you want to say, that is, allow
a discussion.



